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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH, NEW DELHI 

ORIGINALAPPLICATION NO. 225 OF 2025 

IN THE MATTER OF 

PEES 

KOTANOhm L 

at Singh 

NEWS ITEM TITLED "WASHING CENTER PAR 1000 AVEDHMAH 
Náau..) 

HAR MAHINE 30 CRORE LITRE PAANI KAR RAHE \BARBAADY 
OVT O 

APPEARING IN JAGARAN CITY NOIDA DATED 27.04.2025 

i Singh 

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT ON BEHALF OF 

RESPONDENT NO. 4 GROUND WATER DEPARTMENT, UTTAR 

PRADESH 

I, VISHWAJEET SINGH, aged about 37 years working as NODAL OFFICER 

GROUND WATER DEPARTMENT do hereby solemnly state and affirm as 

under: -

1. That deponent is well conversant with the facts and circumstances of the 

case and duly authorized to swear and affirm this afidavit on behalf of 

the Respondent No. 4 i.e. Ground Water Department, Uttar Pradesh 

02:5 That Instant Original Application no. 225 of 2025 registered sue moto on 
GB.NdEar (0.P/ 
one basIs of newWS item titled "washing center par 1000 Avedh Vaahan Har 

Mahine 30 crore Litre Paani Kar Rahe Barbaad" appearing in Jagaran city 
noida dated 27.04.2025, this Hon'ble Tribunal passed the order dated 

08.05.2025 with the following observation: -
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"2. The news item relates to the approximately 30 crOre liters of water 

wastage every month by illegal vehicle washing centers in Gautam Budh 
Nagar. According to the article, around 1,000 such centers are operating 

in the district without obtaining the required No Objection Certificate 
(NOC) from the Ground Water Department. It also states that registration 
with the Micro, Small and Medium Enterprises (MSME) is mandatory for 
setting p washing centers. The article highlights that around 40 liters of 

water is wasted when washing a four wheeler, and approximately 30 
liters is used for a two-wheeler On average, 250 vehicles - including both 
ho-wheelers and four-wheelers -are washed at each of the 1,000 centers 

Chhatarpal aily With an average of 50 liters used per vehicle, this leads to a total 

ReE51705/25 
G5. Nager (0gstage of about 30 crore liters of water every month. The article further 

Omentions that the used water becomes further unusable due to the 
presence of washing detergents. As per existing regulations, washing 
centers are required to install Hlazardous Treatment Plants HTPs). 

However, neither HTPs nor water harvesting systems are in place at these 
illegal centers, resulting in untreated water being discharged into drains 
and causing significant water wastage" 

3. That Hon'ble Tribunal vide its order dated 08.05.2025 impleaded the 
answering respondent as Respondent No. 4, issued notice, and directed to 

file reply by way of affidavit. 
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4. That in compliance with the order dated 08.05.2025 passed by this 
Hon'ble Tribunal, the answering respondent has identified 55 car washing 
centers and, accordingly, issued show cause notices dated 03.09.2025, 
directing them to produce valid No Objection Certificates (NOC), if any, 
granted for extraction of ground water. Copy of the Show cause notice 
dated 03.09.2025 are annexed herewith as Annexure A (Colly.). 

5. In Pursuant to the order dated 08.05.2025 of this hon'ble Tribunal, notices 
were served twice to ensure due communication and to provide sufficient 

KOTA Bpportunity to the concerned establishments to take corrective measures. 
Despite repeated service of notices, several washing centers failed to 

Chn onstrate satisfactory compliance within the stipulated time period. Reg G. Nagar (U..) 

Thetn furtherance of enforcement action, an inspection was conducted 
on 08.12.2025, during which 14 borewells were sealed for being 

operated without Valid NOCs and in violation of prescribed norms. The 

process of sealing the remaining non-compliant borewells is currently 

ongoing. 

GOVT 

7. That additionally, showW cause notices have been issued to the defaulting 

washing centers, calling upon them to explain why penalty (ranging from 
2,00,000/- to 5,00,000/- as per case) should not be imposed for 

continued non-compliance. The authorities are monitoring the matter 

closely, and further action shall be initiated in accordance with law if 

compliance is not ensured within the specified timeframe. Copy of the 
Show cause notice is annexed herewith as AnneXure B. 
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8. That the present Reply by way of affidavit may kindly be taken on record 

and into consideration, and the Hon'ble Tribunal may pass appropriate 
order(s), direction(s) as deemed fit and proper under the facts and 
circumstances of the present case. 

9. That the Answering Respondent seeks leave to make additional 

submissions, if required, during the course of the proceedings as and 
when directed by this Hon'ble Tribunal. 

TARY 

ChhatárhetSingh 
A00ate 

Reg. No.gS/25 

6.B. Nagar (U.P 

OF GOVT 
Verified at New Delhi on 

Verification 

September 2025 that the contents öf the aböye TR 
reply affidavit are derived fromn the official records and personal knowledge and 

are correct and true to the best of my knowledge and belief. Nothing material 
has been concealed therefrom. 

160EC 2025 

DEPONENT 

ATTESTED 

CHHATARPRDSINGH 
ADVOCATE(NOTARY) 

BEPONENT 
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